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SHRI JYOTIRMOY BOSU: I
know, Mrs. Gandhi’s PRO wused to
tdqu the Editors and say ‘Don’t

ish Jyotirmoy Bosu'. You are very
ucky that this Government is very

srous. You are the murderers of
emocracy.

DR. HENRY AUSTIN (Erna-
kulam): I wish to make a humble sub-
mission. When Members on the other
side raised a question “restoration of
democracy’, they said that freedom of
the press iv basic to the articulte and
g:muine funciioning of democracy (In-
terruptions)

We endorse all those things. DBut,
by no streich of imagination can it be
argaed that yesterday’s black out of
Shri C. M. Stephen’s reply to the Prime
Mainister was accidental. He had made
very relevant points in the interest of an
objective discussion. The prople of
this cwntry should know what hap-
pened. When they are promouncing
democracy,. ...

MR. SPEAKER: I do nn allow
anyrhing more. (Interruptions)

SHRI P. M. SAYEED (Laksha-
dweep): Sir, yesterday we had a very
nice discussion here on the censure
mation. A very senior Momber like
Shyamnandan Babu was interrupting Mr.
Stephizn after every few sentence:. It
is rather a reflaction on the Chair in
allow.ng that. I want to know whether
it showld remiin a good taste or if you
want Lo remain silent on this, If you
g> through the procced'ngs....

MR. SPEAKER: Nu, no. The Chair
will take care ofit.

SHRI P. M. SAYEED: In that case
I only request you to ask the hon.
M=mbar to withdraw his remarks or you
expunge them.

(Interruptions)

MR. SPEAKER: Please sit down now.
T amonmy ! Nobody need come to
the resgue of the Chair. I have enough

strength to take care of miyself.
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SALARY AND ALLOWANCES OF
LEADERS OF OPPOSITION IN
PARLIAMENT EBILL*

TIIE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LA-
BOUR (SHRI RAVINDRA VAR-
MA): Sir, I beg to muve fir leave 10
inty duce & Bill 1+ provide fo v the saliy
and all wances of Leodess of Opp titicn
in Parlizment.

SHRI JYOTIRMOY BOSU (Dia-
mnd Hubour): Sir, T«pp sc this Bill
because the countiy is reeling under the
impact of devastaing flood: . There are
“evere scarcity cunditic ng, lunger, po-
verty and unempl yment.  This is what
Mrs. Gandhi was d.ing. In crder to
kecp her Party in tact she increased
the remuneration of M.Ps, frem Rs,
500/~ to RS, 1000/-. 1 want t» say to
this G vernment that they need nut be
ower generc us to these per ple whe had
been trained to feather their « wn nests,
Thatis allf r the presentand I will
mnre when the Bill comes up for dis-
cussion,

MR. SPEAKER: I rule out this
opp -siticn becuuse he has nc 1 given ony
advanc® notice to oppose this Bill.

The question is:
““That leave be granted tv intr duce
a Bill to provide for the salary

and allowances of Leaders of
Opposition in  Parliament.”

The motion was adopted

SHRI RAVINDRA VARMA: Sir, I
introduce the Bill.

*Py’slithed in Gazette of India Extrayrdinary, Part T1, sectim 2, dated 6-8-77.



